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GNLU Training-Workshop                                                                         
“Judicial Ethics” - “Intuitive Values, Practical Good & Fulfilling Justice” 
 

For Judges, Advocates (Aspiring to be Judges)  
& Academicians (Teaching Judicial Ethics) 

(20 Limited Seats) 
 

Workshop-Trainer - Dr K. Parameswaran 
Associate Professor of Law & Dean of External & Alumni Relations (DEAR) 
Gujarat National Law University, Gandhinagar 
 

Training-Workshop Modules© 
 

 

1. Judges & Ethics, Law & Justice 
Ethics in Court & Society, Ethics & Morals, Practical & Ideals, Collective Values & Nobility 
of Judicial Conduct, Self-Regulation & Constitutional Law.   
 

2. Evolution of Judicial Ethics 
Historical Developments, Indian Constitution, 6-Basic Issues in Judicial Ethics, Indian 
and other Reports. 
 

3. Judicial Ethics from Reports of Law Commission of India:  
Amazing insights from 22 Reports of the Law Commission of India.  
 

4. Bridging Theory & Practice of Judicial Ethics 
Independence, Integrity, Competence, Propriety, Modernity, Public & Private Life, 
Court & Media, ICT & Docket Management, ADR, Post-retirement Services etc.  
 

5. Judicial Ethics Skills Development (JESD):  
Intellect, Intuition, Reason, Empathy, Individual, Collective, Truth & Non-injury, 
Subconscious, Reductionism, Expansionism, Holism etc.  
 

6. Judicial Ethics Skills Development (JESD): 
25 Values bridging Judge & Ethics, Surmounting 20 Obstacles to Self-Transformation.  

 

7. Other Aspects on Judicial Ethics  
Spiritual aspects of Knowledge, Strength, Harmony & Action, Consciousness, Intuition, 
Ideal, Inspiration & Truth, Psychology, Cognition & Sociology etc. 
 

8. The Indian Experience on Judicial Ethics: 
The Bangalore Principles (UN Commentary), National Judicial Appointments 
Commission Bill, 2014, 2013, Judicial Standards & Accountability Bill, 2010, Supreme 
Court (Number of Judges) Amendment Bill, 2008, Judges (Inquiry) Bill, 2006 etc.  
 

Note: All these will be learnt through Case-Laws, Activity Based Learning, GD, Role-play etc.  


